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IN THE INCOME TAX APPELLATE TRIBUNAL “I” BENCH, MUMBAI
A AZIAR g, ~IR—¥s gerg vg A a9 AR QT TEET o HET |
BEFORE SRI MAHAVIR SINGH, JM AND SRI RAJESH KUMAR, AM

UHT AR ./ ITA No. 4478/Mum/2016
(f=ref17or =1ef / Assessment Year 2008-09)
Sterling and Wilson Pvt. Ltd.
9™ Floor, Universal Majestic (6TlfﬁE|T€ﬁ / Appellant)

LP Lokhande Marg, Chembur,
Mumbai-400 043

Vs.
The Addl. Commissioner of Income Tax,
(Now Assistant Commissioner of Income Tax)
Range 7(2) (Now Circle 14(3)(2)) = (st / Respondent)
Mumbai
TATAT ST H./PAN No. AAACS9939D
geAa1s 1 I / Date of hearing: 11-07-2018

YoT T W / Date of pronouncement ; | 11-07-2018
e T a@ / Date of Corrigendum | 23-08-2018

ef9d / CORRIGENDUM

While passing the order dated 11" July 2018, in the aforesaid
Income Tax Appeal, in the cause title name of assessee has been
inadvertently mentioned as ‘sterling and Will Pvt Ltd’ instead of ‘Sterling
and Wilson Pvt. Ltd.”, which now stands corrected and the name of
assessee may be read as ‘Sterling and Wilson Pvt. Ltd.’

The order dated 11" July 2018, is modified to this extent only.

Sd/- Sdl/-
[T FAR /RAJESH KUMAR) (FEER A8 /MAHAVIR SINGH)
(T TEET /| ACCOUNTANT MEMBER) (=1 TS/ JUDICIAL MEMBER)

FHaE, At/ Mumbai, Dated: 23-08-2018
AT w&R, a.fs af@¥a / Sudip Sarkar, Sr.PS
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